F.No.D-25011/4/2011-Cash (LD)

Government of India

Ministry of Law & Justice

Legislative Department

******

New Delhi, 29th June, 2011.

Circular

Subject:  Use of Official telephone facilities - austerity measures -regarding.

The undersigned is directed to circulate the information regarding Departmental telephones bills for the months of April and May, 2011 and to say that the expenditure over telephone services should be curtailed as far as practicable  as part of austerity measures.

2.
This has the approval of the Competent Authority.  

Encl: As stated
(M.R. Beerh)

Deputy Secretary to the Government of India

Telephone No.23389014

To 

1.
All the concerned Officers and Sections In-charge of the Legislative Department.

2.
NIC Unit to upload on the website of the Department.

F.No.D-25011/4/2011-Cash (LD)

Government of India

Ministry of Law & Justice

Legislative Department

******

New Delhi, 29th Dec, 2011.

Circular

Subject:  Use of Official telephone facilities - austerity measures -regarding.

Instructions with regard to use of official telephones were issued vide circular of even number dated 29th June, 2011 with a view to ensure that the expenditure is in accordance with the functional necessity. The Competent Authority has reviewed the position and it has been observed that expenditure of some of the units/sections is still on the high side. The Officers/Section Officers/Incharge are, therefore, again advised to keep the telephone expenditure to the barest minimum level as part of austerity measures.

2.
This has the approval of the Competent Authority.  

(M.R. Beerh)

Director (Admn.)
Telephone No.23389014

To 

1.
All Officers and Section In-charge of the Legislative Department.

2.
NIC Unit to upload on the website of the Department.

